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btemlon ol IDdo-Norwertan Project 

1310. Shri M. K. Kamara.a: Will the 
Minister of Food and Arrtealtan be 
pleased to state: 

(a) whether there i.s a proposal to 
extend the operation ot the Indo-
Norwegian Project to other parts of 
Kerala State; and 

( b) if s0, the detaila of such pro-
pol&l ! 

The Depat1 l\lbWlller In tbe Mlllill-
trJ of FOOd (Shri A. M. ni->: (a). 
Yes. 

(b) The activities of the Project 
were previously confined to Neenda-
ltara and Cochin areas of Kerala 
State. It is proposed to extend the 
activities in the first in.stance to Can-
nnanore. It has not so tar been decid-
ed to what other areas the Project 
will be extended. 

PliT ExamlaattON 

1111. Sllrl Bat& S!np: Will tbe 
Kin.istier ot Trampod UMl c-m-1-
..Uaa be pleased to ltate: 

(a) whether it is a tact that the 
Post. a.nd TeleeraPhs Department 
wpplies marks obtained by the canc!l-
date9 appearinc in the lllllpecton o1 
Post Offices Bild Inspectors of R.MA 
examinations on ~t; and 

578 ( Ai) I.SO-S. 

(b) it so, reuons tor not supplJlq 
the marks .1ree to all the .candldatN 
like \he U.P.S.C.? 

'l'be Miiliiiter of Transport Ul4 
c-mimleattom csbrl Jadna 
&am> : (a). Yes, Sir. 

(b) The Union Public Service 
Commission gl!nerally" char.res a fee 
for appearing in an ex.amination but 
no fee is .charced for appearinc In the 
Inapectors' examination. 

Town IDQectOn and Wtr.le9 Llee--
IDc Inspeetors of Pa.& omo. 
m~ IPlri a.ta Shlcta.: Will the 

Minister of Transport aD4 CommllDi-
eadOm be pleased to state: 

(a) whether it is a tact that there 
i~ nn reservation for the members of 
scheduled castes and scheduled tribe• 
ln the categories of Town Inspectors 
and Wireless Licensin2 Inspectors of 
th.. Post Offices; 

(b) whether it is also a fact that . 
there was reservation for acheduled 
r.astea and scheduled tribes ID th-· 
eategories in the J"l!8r 1957; 

rel it. so. the reasons ftir wlthdraw-
in1 reservation; and " 

fdl steDs Government propose to 
~ke t... restore reservation in above 
eaterories? 

Tiie Minister of TraullOl"t and Com-
manlcal:ions (Sbrl ·1~u Ram) : 
(a) Yes, Sir. 

(b) No. 

(c) The po61s of Town lolpecton 
and Wireless License lnspf'ctors are 
borne in the clerical cadre with a 
special Pf-Y. Appointments to these 
posts cannot be considered -., promo-
tions. Hence the questlnn ot apply. 
in1 reeervation otders to thMe post. 
dOetl not ariae · 

( d l Doee not an.. 




